1 o.a. 350.00571.2017

No. O.A. 350/00571/2017 Date of order: 9.4.2018
Present : Hon’ble Mr. A.K. Patnaik, Judicial Member

For the Applicant : Mr. C. Sinha, Counsel

For the Respondents : Mr. A.K. Banerjee, Counsel

ORD E R (Oral)

A.K. Patnaik, Judicial Member:

Heard Mr. C. Sinha, Ld. Counsel for the applicant and Mr. A.K.
Banerjee, Ld. Counsel for the official respondents.

2. Mr. Sinha, Ld. Counsel, fau’lhﬁgws t on receipt of instructions,

(A.K. Patnaik)
Judicial Member
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